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/Shivpal Singh in DR No,587/89

Keshav Ganpat Tali in 0A No,601/89
Dattatraya Bandoo Karjat in 0A No.591/89
Abubakar Mahmudi in OA No, 594/89
S.S5.S.Kadar in OA No, 593/89
R.H.Mahale in OA No.506/89

Nazir Ali Nasir Ali in 0A No,595/89
Mehmood Hussain in OA No,589/89
Ramchandra Limbaji in 0A No,590/89
Abdul Hasan SK Bakar_in 0A No.600/89
Terry Parose ip'UA:No.SQZ/BB
Mascarrenhas Diego in OA No,599/89
Deobax Chandrapol in DA No.598/89
Nazrath Radrigues in 0A No.597/89
Yeshuant Bhagaje in OA No,588/89
Bhiwa Mogal Manohar in-OA No.602/89

‘Divisional Railuay Manager,

Central

CORAM 3

Railuay; Bombay,

HON'BLE SHRI M.Y.PRIOLKAR, Member(A)
HON'BLE SHRI T.C,REDDY, Member (3)

Appearance ¢

Mr.L.m.Nerlekar, Adv,
for the applicants

Mr.S5.C,Dhavan, Ady,
for the Respondent
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